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eommission paid to -the Travel Agents 
{furing the year 1966-67 was about 
lts. 38,65,776. 

(c) A statement showing the amo-
unts due from each Travel Agent aJ 
at the close of the financial year on 
31st March, 1967 is laid on the Table 
of the House. [Placed in Lilwary • 
.see No. LT-98/68J. The total 
amount of outstanding was about 
Rs. 34.22 lakhs, which was inclusive 
f)f the second fortnightly sales of 
Agents during March, 1967 that is 
from 16th March, 1967 to 31st March, 
1967, payment of which in full WaJ 
made by the Agent during the fIrIt 
week of April as per the terms of 
.agreement. -

(d) The lSooking is done through 
"travel agents to promote tourist tra1IIc 
and also to avoid inconvenience to 
the passengers coming from areas 
where they do not now have any direct 
contact with lAC offices. 

AIr CorporatlOllS 

767. SHRI BABURAO PATEL: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) the quantity and value of candy, 
Supari, Cotton plugs, toothpicks and 
{fry towels, served On the aircraft y 
the Indian Airlines Corporation durini 
the last 3 years, year-wise: 

(b) the names of Buppliers wiUl 
amount of annual contracts given to 
each supplier during the last 3 years 
and the manner in which these cOn-
tracts W«e given and if given with-
·out tenders, the reasons therefor; 

(c) whether any stock registers aM 
maintainea-lor issuing or ~ 

goods before or after each ftight: 

(d) whether these registers are 
inspected by any authority: and 

(e) whether the crew of aircraft 
were caught taking home the left-
overs or selling them to the alrport 
~  during the last three 
yearsl 

THE MINISTER OF TOURlSII 
AND CIVIL AVIATION (DR. KARAlf 
SINGH): (a), (Ib) and (e). The ra-
quisite information is ,being collected 
and will be laid on the Table of .the 
House. 

(c) and (d). Yes, Sir. 

Gl1IIli of Cltizelll!bip to Pak NatIcIIII*-

769. SHRI BABURAO PATEL: 
SHRI MAYAVAN: 
SHRI ANBUCHEZHIAN: 
SHRI Y. A. PRASAD: 
SHRI R. R. SINGH DEO: 
SHRI D. N. DEB: 
SHRI ONKAR LAL BERWA: 
DR. SURYA PRAKAsH 
PURl: 

Will the Minister of HOME AP-
FAIRS be pleased to state: 

(a) whether it is a fact that Jrla 
Ministry has decided to grant Indian 
citizenship to several lakhs of PalI:b-
tani nationals in the different State-
of India in "compassionate grounds"i 

(or if so, the exact number of 
Hindus, Muslims, Buddhists and 
Christians, separately thus sought to 
be given Indian citizenship: 

(c) the salient features of the 
proposals submitted by his Ministry 
to the State Governments for elicit-
ing their views in this matter: 

(d) whether the attention of Gi>v-
ernment has been drawn to a ~ 
ment made by the Chief Minister of 
Assam, Un Gauhati, on the 1st Jan-
uary, 1968, saying: "We feel it is not 
time to regularize their stay on a 
permanent basis and grant them citi-
zenship rights_ The status quo should 
be maintained: and 

(e) if so, the Government's reac-
tion thereto? 

THE MINISTER OF STATE IN 
THE MIN[STRY OF HOME AF-
FAIRS ~  VIDYA CHARAN 
SHUKLA): (a) to (c). A ~  
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lor the grant of Indian citizenship to 
Gut 3000 Pakistani nationals other 
than infiltrators, belonging to the 
majority community in Pakistan, who 
have, on compassionate grounds, been 
allowed to stay on in India on a year 
to year basis and have been staying 
In this country for 5 years or more .AI referted to the State Govern-
ments for their comments. 

(d) Yet" Sir. 

(e) The matter is under considera-
tion. 
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AlI-IBm Edaeation Confereace 

771. SHRI T. D. RAMABADRAN: 
SHRI ANBUCHEZIDAN : 

Will ~ Minister of EDUCATION 
be pleased to state: 

(a) whether it is a fact that the 
42nd All India Education Conference 
was held in Madras On the 31st De-
cember, 1967; 

(b) if 110, what were the subjecta. 
discussed; 

(c) whether it is also a fact that: 
the Conference urged the State ~ 
vernmenta to issUe instructiODll to 
prevent the police from entering edu-
cational institutions without the ex-
plicit consent of the educational aU-
thorities; 

(d) if so, the reaction of the State-
Governments; 

(f) how many have been accepted: 
by Government' 




